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19.06.2013

OA No. 460/2013

Mr. R.D. Meena, Counsel for appllcan.t

Heard the Iearned counsel for the appllcant

Learned- counsel for the appllcant submlts that he wantsﬂ lyw
to withdraw the OA ‘with Ilberty to agltate his grlevances before
the approprlate forum. He IS permltted tox 0. ‘

Accordlngly the OA is- dlsmlssed as wnthdrawn
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